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Shri M. L. Dwlvedi: 
Shri K1Ddar LaI: 
8hr1 Vlshwa Nath Puder: 
Shri Kajro1l<ar: 

Will the Mlniater of FIDaue 
pleued to atate: 

(a) whether it is a faet that hllIe 
quantities of undeclared gold were 
recovered recently trom a bUline .... 
man Of village Chhoti Sadri in Chit .. 
torgarh District of Rajuthan; 

(b) if so, the quantity of gold re .. 
covered; and 

(c) the action taken against the 
hoarder? 

The Mlalster of Flnan.e (Shrl 
Sachlndra Chaudhurl): (a) Yes. biro 

(b) 241.589 Kilograms. 

C c) The case is under departmental 
adjudication. 

Aid trom Abroad 
110. Shrl Hem Barua: 

Shri Tridib Kumar Chaudhurt: 
Shrl I,inra Reddy: 
Shri Kona Venkaiah: 
Shri M. N. Swam),: 
Shrl Laxml Da ... : 

Will the Minister of FIn_ be 
pleued to state: 

Ca) whether it Is a fact that certain 
G<lvta. have shown a certain amount 
Of disinclination to increase or sustain 
the present 11!vel of aid to the deve-
loping countries; and 

Cb) If ao. the nature of tbJ. dis .. 
inclination as also the likely e!feet It 
might have on the Wotld Bank as abo 
ultimately on India? 

The Minister of JI'IIlallee CShrl 
Sa.hlnd.. Cbaullhurl): (a) The 
Government of India aTC not aware 
-ot any circumstances which evidence 
• disinclination on the part of the 
eapi tal exporting countrlea t.> inl'I"Case 

or to sustain the present level of aid 
to the developing countries. 

(b) Does not arise. 

Pa)'JDeulll to Paldstan Under the Ind_ 
Walen Treat)' 

an. Shri Hem Barna: Will the 
MinIster of IrrlgatIoD and Power be 
pleased to .tata: 

(a) whether It Is a fact that the 
payment of .ixth instalment of Rs. 8 
crores to Pakistan under the IndUi 
Waters Treaty was made in non .. 
convertible Rupee with the approval 
Of the World Bank; and 

(b) if sa, the reasons tor this type 
at transaction? 

The MInister ot IrriIP:atl.... IlDd 
Power (Sbrj Fakhruddln Ahmed): (a) 
and (b). Under Article V of th~ 

Indus Waters Treaty 196,), the an:lUal 
instalment at £ 6,206,000 is rP(r'Jlred 
ta be paid ta the World Bank on l~t 
of November each year In !'1)1l nds 
Sterling or in such other currency 
Or currencies as may from UTT'e to 
time be agreed between Im'ia and 
the Bank. Accordingly, the slXth 
annual instalment was p.J.irl to the 
World Bank On 1st Navember, 1965 in 
Indian currency in 8up eme:1t V'/ith 
them. This rupee payment W'II'i s.Jb-
sequently converted into P:>unds 
Sterling On 14th January 1966. 

Barrage at Anandapur 

172, Sbrl GokQlall&lld~ Mohant)': 
Will the Min ister of rlanDIn~ be 
pleased to state: 

(a) whether Government have 11! .. 
celved a proposal tram the State Gov-
ernment for a barrage on the river 
Baitaranl at Anandapur in the DIstrict 
of Keonjhar, Orls.a; 

(b) whether the proposal hal been 
approved by the Planning Commls .. 
sion; and 

(c) estimated cost tor Its ~"eeutionT 
Th~ Minister or Planamr (lShri 

Atoka Mehta): (a) Ye.o. S11. 




